
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 136 of 2026 

 

In the matter of:  

Hanuman Punia         …. Applicant 

Versus  

State of Haryana & Ors.      …Respondent(s) 

INDEX 

Sr. No Particulars Page No.  
1.  Joint Inspection Report in compliance of order dated 

17.03.2026  

1-5 

2.  Annexure R/1: Photographs of Inspection  6-22 

 

Date: 16.05.2026 

      Filed Through:  

            

           

Rahul Khurana, Adv  

9811894060 

rkhuranalegal@gmail.com  
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